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RAJYA SABHA

ay, the 30th November, 1992/9th
Agrahayana, 1914 (Saka)

The House met at eleven of the Clock, .
Chairman in the chair.

ORAL ANSWERS TO QUESTIONS

*81. [The Questioner {Shri Ish Datt
, adav) was absent. For answer vide
LY A infra.]

*82. [The Questioner (Shri Tindivanam
G. Venkatraman) was absent. For answer

VIAe COL.....neeeeaeeaeeeeeeeeeeeeen, infra.]

*83. [The Questioner (Shri Krishna
Kumar Birla) was absent. For answer vide
COL v infra.]

*84. [The Questioner (Shri Ramsinh
Rathwa) was absent. For ansiver vide
COl i, infra.]

*85. [The Questioner (Shri Kamal
Morarka) was absent. For answer vide
col. e, Infra.]
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THE MINISTER OF HOME AFFAIRS

SHRIS. B. CHAVAN): (a)to (¢) A
statement is laid on the table of the House.
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to Questions 2

STATEMENT
(a) Yes, Sir.

(b) and (c) The Team observed that it will
be necessary to maintain pressure on the
militants so that the fear of the gun can be
reduced. While it can be appreciated that there
can be civilian casualties in crossfire between
the security forces and the militants, yet care
should be taken so that civilian population is
not subjected to any possible harassment or
excesses.

The Team felt that all steps should be taken
to bring the people into the mainstream of
normal life and activity. Possible causes
leading to the alienation of the people should
be removed. For this purpose, developmental
activity will have to be stepped up and
people's participation in the administration
and economic activity will have to be
increased.

The Team also raised the issue of the
financial stringency facing the State and
suggested that immediate measures should be
taken in this regard. They also pointed out the
problems and difficulties faced in the supply
of foodgrains and petroleum products. They
also suggested that action should also be taken
to create employment opportunities in the
State.

The Team felt that concrete efforts Should
be made to contain militancy. It would be
necessary to activise political elements and
ensure  people's  participation in  the
administration and other developmental
activities to start a political process leading to
holding of elections.

SHRI G. G. SWELL : Sir, this statement
has said much less than the minimum that is
expected by the question. Now if you look at
the question—No. 1 is : whether the team has
submitted any report. It has not said anything.
For a team to submit a report it has to be a
written report by all. So 1 assume that they
have not submitted any report. They had only
individually met you or met the Prime
Minister and given their assessment. That is
No. 1. The other part of the question is: the
question has specifically asked whether they
have recommended the holding of early
elections. Your statement says nothing about
it. So this is my first supplementary arising
from the State-
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ment—whether they have submitted a written
report and whether they have recommended
holding of early elections or they have said to
the contrary.

SHRI S. B. CHAVAN : Sir, the first part of
the question is whether this team which had
visited Jammu and Kashmir had seen me and
also the Prime Minister. It is a fact that they
have seen me as well as the Prime Minister.
One of the important recommendations that
they have made is that the atmosphere is not
congenial for holding the elections to which
we agree.

SHRI G. G. SWELL : So I think they never
submitted a written report. They have only
opined that it is not congenial to hold early
elections in  Kashmir. My  second
supplementary is, it is well known that
Pakistan has had a long and direct hand in the
troubles in Kashmir. I wonder if the Minister
knows that another Islamic country, Iran, has
also said that it will deem it'9 Islamic duty to
liberate Kashmir. I am sure the House is aware
of the most recent developments in that part of
the world bordering Kashmir where the Islamic
countries including Pakistan, Afghanistan,
Iran, the five Islamic republic of the erstwhile
Soviet Union, Turkey and Azerbiajan have all
agreed to form a common trade bloc. Now
commercial ties can easily lead to military ties
and it is quite easy for Pakistan to queer the
pitch for us. Now I wonder whether in your
Ministry you have done any cerebration, any
kind of brain-storming viewing Kashmir not
only as an internal question, not only as a ques-
tion of Pakistan but as a kind of question in the
larger context to prevent any ganging up of the
Islamic countries on us over Kashmir. If you
have done that kind of brain-storming, we
would like to know, if you can share your ideas
with us, as to wnat you are going to do to
prevent this kind of a situation.

SHRI S. B. CHAVAN : Sir, I don't know
whether this will arise out of this question. But
still as the hon. Member has thought it necessary
to put this question, I would like to react that we
also are aware of the fact that there are certain
Islamic countries which are now trying to take
interest, as they call, liberation of Kashmir. And
what applies to Pakistan ¢  will also apply to
them. We will not
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to questions

tolerate any kind of interference from a
nation in matters of Jammu and Kashr
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DR. YELAMANCHILI SIVAII : Yesterday
a police superintendent and his gunman were
shot dead at Hyderabad by the Kashmir
militants. In view of this, are there any
suggestions from the MPs team so that this
militancy may not spread to other parts of the

country ? If so, what action has been taken by
this Government in this regard ?

SHRI S. B. CHAVAN : It is for the State
Government to take action. I won't be able to
say anything on this.
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SHRIMATI CHANDRIKA ABHINAN-
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They should visit not only Srinagar, they
should also visit Jammu and Ladakh areas.
The second point of the question which has
been raised by the hon. Member is about the
camps which are being run by the PoK and the
steps being proposed to be taken by the
Government in the matter. That has been taken
up through diplomatic channels.

SHRI MOTURU HANUMANTHA RAO :
Mr. Chairman, Sir, the hon. Minister has
dismissed the incident that has occurred in
Hyderabad in a sentence stating that the State
Government is looking into it. It is a very
serious matter. The point is that the militants,
coming all the way from Kashmir to
Hyderabad, shot dead a Police Superintendent
and his assistant. So, it should have been taken
more seriously and the Government should
have attended to it immediately. That is why, I
ask the hon. Minister as to what steps he is
going to take.

SHRI S. B. CHAVAN : Sir, I have already
answered that question. Actually, it was for
the Andhra Pradesh Government to go into the
matter. But I certainly agree with the hon.
Member that the militants could go up to
Hyderabad and it is a point which will
definitely have to be looked into. But I do not
have all the details as to in what circumstances
and in what manner the whole thing happened.
I will enquire into it.
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DR. YELAMANCHILI SIVAJI : When the
militants came to Hyderabad, they would have
definitely crossed through Maharashtra. The
hon. Minister should take this point into
consideration. You cannot simply wish away.

SHRI S. B. CHAVAN : I will take up the
matter so seriously as if it had happened in
Mabharashtra.
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SHRI S. B. CHAVAN : Sir, the first part of
the question is about the involvement of the

local people and the alienation which is being
talked about. In fact,
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there has been a total alienation. But now
steps have been taken and I find that there is a
distinct change in the bureaucracy in which
the local officers are now fully involved and I
hope that the Chief Secretary, who is the local
man and who has been appointed and who
carries some kind of a clout amongst the
bureaucrats working in that area, will be able
to improve the situation. So, now there is
local involvement.

Though the Committee has not given any
kind of written report to the Government, I
am, at the same time, in full agreement with
what the honourable Member has said, that
employment opportunities will have to be
provided and if the entire employment
potential is not available in the local area,
even outside Jammu and Kashmir some kind
of employment potential for these people will
have to be thought of and we are still
considering the matter.

SHRI AJIT P. K. JOGIL: What about the
killing of innocent people ?

SHRI S. B. CHAVAN : With regard to the
killing of innocent people, the honourable
Member's information is not really that
correct. We have been seeing that some of the
Human Rights activists have been spreading
th>'s kind of a rumour in order to defame the
army and the paramilitary forces. I would
request the honourable Members of this House
not to attach great importance to this kind of
report or to this kind of disinformation
campaign which is being regularly indulged
in. At the same time, I have stated earlier that
there are very strict instructions that the army,
paramilitary forces and also the police have to
be in action and if, in the cross-fire, some
innocent people get killed, then we cannot
help. But, if there is any incident in which
innocent people have, without any rhyme or
reason, been Kkilled, then certiinly action is
being taken against those officers who are
responsible for such acts of excesses.

MR. CHAIRMAN : Dr. Naunihal Singh.

DR. NAUNIHAL SINGH : Thank you, Mr.
Chairman. Sir, there is a very large percentage
to Gujjar Muslims in Jammu and Kashmir
and, in the past, they have
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helped the army and the administration to
protect Kashmir from the infiltrators from
Pakistan and three Gujjar Muslims have been
awarded by the President—-two were
awarded the Param Vir Chakra and one
Gujjari Muslim woman was awarded the
Padma Shree—for their bravery and loyalty in
protecting Jammu and Kashmir from the
Pakistani infiltrators. I would like to know
from the honourable Minister whether they
have also consulted some leaders from that
community, if he has consulted the other
political parties in Jammu and Kashmir, and,
if so, the names of those Gujjar Muslim
leaders should also be given.

SHRI S. B. CHAVAN : I would not be able
to give the names of the leaders of the Gujjar
community. When the ex-MLAs and MPs
were called, there were others also. There
were Gujjar leaders who were also there.
They have given their opinions to the
Government. But I would not be able to give
the names of the persons.

SHRI JAGMOHAN : Sir, may I know
whether the MPs Committee informed that
there was a serious problem of internal
subversion in Jammu & Kashmir so far as the
Services are concerned ? And did the
Committee note that a lot of funds were
flowing to the militants through the contracts,
and quite a few militants' nominees were
being recruited in the subordinate services ?

SHRI S. B. CHAVAN : Yes. In fact, my
reply to the hon. Member will be in the
affirmative. The Government has the
information. They are getting a lot of money
out of these contracts. Some of the
recruitments also at one stage were being done
at the instance of the militants. There is no
denying the fact. But now the things are
slowly changing. And ultimately it is not
merely a question of having exactly the same
kind of opinion; because of the fear of the gun
also, sometimes these things do happen. And
it will be the responsibility of the Governor
and also the other bureaucracy to see that
these things are discontinued.

MR. CHAIRMAN : Question No. 87—
Shri Ramendra Kumar Yadav.



